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D@ 2TV z001
Mew Oslhi,. this the 15th day of October, 2001

Honkle Mr. Justice ashok dgarwal, Chairman
Hon’ble rr. Govindan S.Tampi, Member (&)

Subhash Chandra Saxena
5/0 3hri R.S.Saxena

R/so C-18 Railway Colony
Govind Magar, Kanpur
Wttar Pradesh. .
‘ . eLApplicant
(By Adwocate Shri a.K.Mishra)

¥ ER S S

1. Ministry of Railways
Railway Board, Rail Bhawan
Maw Delhi.

2. Addl. Divisional Railway Manager-—II
Central Raillwawvsz
Jhangi Division
Jhansi, UP.

. K. Jain
Enquiry Officer (Retd.CSTE/NR)
1, Babar Road
Mew Delhi.
v . Respondants

O R D E R (ORAL)

By Hon’ble Mr. Justice Ashok Agarwal . Chairman,

After arguing for some time, Shri ALK Mishra,

learned counsel for the applicant, sesks to withdram

(4]

the application.
z. Leave 1s accordingly qaranted. It goes
without saving that it will be opan to the applicant

after the conclusion of the disciplinary procesdings,

to  take all the grounds, which have been taken in the

as also other grounds, which may




